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O R D E R 

 
15.10.2019   - Learned counsel for appellant submits that he has no 

instructions from the appellant.  In view of the same, this appeal is dismissed 

for non-prosecution. 

 

 (Justice Bansi Lal Bhat) 
Member (Judicial) 

 

 

 

 

(Mr. Balvinder Singh) 

Member (Technical) 
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